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. GOVERNMENT OF INDIA
\4—\" . ARMED FORCES TRIBUNAL, PRINCIPAL BENCH
:
Wcst Block-VIII
R.K. Puram
New Delhi - 110066
F.No. 2(17)/2013/Rect/AFT (PB)/Adm-1 2 \*5i Feb, 2017
VACANCY CIRCULAR

Applications are invited for filling up the following posts in the Armed Forces
Tribunal, Principal Bench, New Delhi on deputation initially for a period of one year and
extendable as per DoP&T orders/on re-employment on contract basis for a period of onc
year from the candidates who fulfill the following eligibility conditions: -

Name of Postin | No. of Eligibility Conditions
Pay Band Post
Deputy Registrar 02 1. In case of deputation :
(@ Officers of the Central Government or Statc
General Central Government or Supreme Court or High Courts or
Service Group ‘A’ Distt. Courts:-
Gazetted (1) holding analogous post on regular basis in the
Non-Ministerial parent cadie or department; or
' o (it), with tive years regular service in the parent
(Pay Band-3 ‘ cadre or deépartment in post in PB-3 Rs.15600-
Rs. 15600-39100 39100 + GP Rs.5400 ( pre revised), Pay Malnx
+ GP-Rs. 6600) ' Level- 10 ; or
(Pre-revised) o (1) with six years regular service in the parent
: cadre or department in PB-2 Rs. 9300-34300+ ;I
PAY MATRIX Rs. 4800 (pre revised), Pay Matrix Level- 8 ; and
{LEVEL - 11 (vi) with seven years regular service in the parent
(Rs 67700-208700) ' cadre or department in PB-2 Rs.9300-348004 G

Rs. 4:6(_)0 (pre revised), Pay Matrix Level- 7; and

(b) Possessing a degree in law from recognized
University or equivalent; and

2. Having five years experience in personnel and |
Administrative or judicial work.

\In case of re-employment :




"Tribunal Officer

General Central
Service Group ‘B’
Gazetted
Non-Ministerial

(Pay Band-2)
Rs. 9300-34800
+ GP - Rs. 4600

(Pre-revised)

—"

PAY MATRIX
LEVEL -7

(Rs.44900-14.2400)
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Assistant Registrar . In case of Deputatlon B&sm
(Protocol) 01 Officers workmg under Cenltral Go\/crrimcnt or State
Central Government or Supreme: Court or High Court or
General Centr Subordinate Courts
Service Group ‘B’ (a) holding ;
Gazetted .. () analogous post on 1egu,l;1r basis; or
Non-Ministerial (i) post in PB-2 Rs. 9300-34800 + GP Rs 4800 (pre-
revised) with two years regular service in the-grade, Pay
(Pay Band-2) Matrix Level- 8; or
. 9300-34800
BSG%S Rs. 5400) (i) post in PB -2 Rs. 9300-34800 + GP Rs. 4600 (pre-
(Pre—revis'e ) revised) with three years regular service in the grade,
Pay Matrix Level- 7; and
PAY MATRIX (b) () possessing the educa,tional‘/qualiﬁc:atim.ls :
LEVEL - 9 Essential : Deg_ree of a recognized University or
(Rs.53100-167800) equivalent. : -
Desirable: Degree in Law & having experience in
' protocol work; and
(i) Having 2 years experience in protocol related work.
. In case of re-employment :-
With qualifications and experience similar to dq)umllomsls
Section Officer / 01 In case of deputation/absorption :

Persons working under Central Government or State
Government or Supreme Court or High Court or
Subordinate Courts:-
(a) Holding
(1) analogous post on regular basis ; or
(i) post in the PB-2 Rs. 9300-34800+GP Rs 4200
(pre-revised) with five years regular service in the
grade, Pay Matrix Level- 6; and
(b) (1) Possessing the educational qualifications:
Essential : Degree of a recognised university or
equivalent.
Desirable : Degree in Law; and
(1) Having 2 years experience in persénnel,
administrative or judicial work.
In case of re-employment :
With qualifications and experience sumlar to
deputationists.
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.| Tgbunal Master/ 02 | 1. Incase of deputation :
(i‘jitého Grade-I) Stenographers of the Central Government or
" General Central A1:med Forces or State Governme.nt or Supreme Court or
Service Group ‘B’ ngl.l Court or Distt.  Courts holding :-
Non Gazetted (1) the apalogous post ;0r -
Ministerial (1) postin the; grade of PB-1 Rs.ﬁQ()OQOQOO + GP Rs.
_ 2400 (Pre-revised) with ten years regular service in the
(Pay Band-2) grade, Pay Matrix Level 4.
Rs. 9300-34800 2. In case of re-employment :
+ GP - Rs. 4200
(Pre-revised) With qualifications and experience similar to
PAY MATRIX deputationists.
LEVEL - 6
(Rs.35400-112400) :
Library Attendant 01 1. In case of deputation /absorption basis :

- By deputation/absorption from amongst the Group ‘C’
General Central staff in PB-1 Rs 5200-20200 + GP Rs 1800 (pre-revised),
Service Group ‘C’ Pay Matrix Level- 1 with one year regular service i the
Non- Gazetted grade in the Central Government, Armed Forces, Stale
Non-Ministerial Government or Tribunals or Commissions or Statutory

Bodies or Courts or Armed Forces Tribunal and who
(PB-1 Rs.5200- possess the qualifications. and experience as prescribed
20200 + GP below and have rendered three years regular service in the
Rs.1800) capacity. '
(Pre-revised) Essential - |
' ' (1)) 10" standard pass or equivalent of any recogsed
PAY MATRIX Board; and
LEVEL - 1 (1) Experience of working at least one year in a
(Rs.18000-56900) | recognized or registered Library.

_ : 2. In case of re-employment :

With qualifications and experience similar to
deputationists.
2. The Pay & Allowances and .other terms and conditions of the officer/official

selected on deputation will be governed-in accordance with DOP&T O.M No. 6/8/2009-

from time to time.

3. Age Limit. .

- Estt. (Pay-1I) dated 17.06.2010 and O.M even number dated 22 Apr, 2016, as amended

() Deputation. The maximum age limit for appointment on deputation shall
not -be exceeding 56 years as on the closing date of receipt of applications.

(b) Re-employment on contract basis. The maximum age limit for re-

employment on contract basis is 64 years.
4. Please note that:-

(@  Applications received after the last date will not be entertained.

(b)  Applications for deputation will have to be routed through their parent
departments.




r @ (c) Applications for one loyment on contract basis on]

D : y from -
3 . retired Cenfra] /' State Govt./Court Sta'ff/Tribunals/Star.mtow bodies and
* Autonomous bodjes will be considered.

(d  Candidate can only apply for one post, if appl

dida 2P ied more than one post
application shall automatically be treated as ¢

ancelled for all the post.

5. Number of vacancies may vary and filling up of the Post(s) is at the discretion of the
Competent Authority.

6. (@ The departmental officers in the fee
' gible for consideration for appointment on deputation.
Sirhilarly, 2 deputationist in the Armed Torces Tribunal shall not be eligible for
consideration for appointment by promotion channel.

(b) The period of deputation including period of
post held mmmediately preceding this appointmen
Organiza(;ion or Department of the Central Govern
three years. The maximum age limit
- exceed 56 years as on the closing dat

deputation in another ex-cadre
t in the same or some other
ment shall not ordinarily exceccl
for appointment by deputatioq shall nof
¢ of receipt.of application.

7. The application(s) in the prescribed proforma (Annexure )

be spared for deputation in the event of their selection may be
forwarded by the Departments to Principal Registrar, Armed Forces Tribun
Bench, Block- VIII, Sector-1, RK Puram, New Delhi - 110066
(Duesday)-along with(s) photo copies of t}

years and vigilance clearance certificate.

from eligible

al, Principal .
by %4 March, 2017 ( Pately)
1e annual confidential reports for the lasl five

8.  The applicant(s) for re-employment on contract basis may send their a.pplicaltiQns
(Annexure-])  directly by the aforesaid date alongwith all the relevant documents ie.
PPO, education certificates discharge book where applicable etc.

T

D
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(S.N Sharma)
Consultant (Admin)
. Enclosure : Annexure-1

b 1D t of Govt. of India »
, inistries and Department of Govt. : T Dl
; %ic}/ll)lglnmpal Secretary, General Administration Departmgnt, (;;)(;/}.601 NCT of Delhi
3' - Directorate General Resettlement, R.K. Ifuram, New D\(—:llg —Hl'l( )
4.-  The District Judge-1 & Sessions Judge, T is Hazan gpult, ! e K}  Dell
5- The Secretary General, Supreme Court of India, T ;llakl MN?rg, 1\?“’ b
) . N P - L . y GVV
] istrar General, High Court of Delh}, Sher Sha 1 Marg, ew Delh
‘g/ %i: g:fll"::tary General, National Human Rights Cgmmlssmn, New V].Dclhl
‘ 8; 'The Principal Registrar, Central Administrative Tribunal, New Delhi
9: Armed Forces Tribunal Website - Incharge
10.  Guard File.




N o BIO-DATA PROFORMA

1. Post applied for
9. Name (in capital letters)

3. Whether ‘Belor'fgsr'tcv) SC/ST
* category

4.  Age and date of birth

5., Present Pay Band with Grade Pay

6. Present designation & Ministry/
department along with date of
appointment to the grade

7.  Post held substantively and date of

" regular appointment in that Pay

Band/Grade Pay

8. Educational Qualifications

9.  Training/Experience, if any

10.  Any other special qualification or
experience ‘

11. Date of return from the last
deputation, if any

12. Residential Address
13. Contact number
14. Any otiler infor1naﬁon

Signature. |

Date

Secﬁon/Place of Posting

. Tele No |
Through

Please enclose copy of certificates where applicable.

ANNEXURE-1

Controlling Officer



